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INTRODUCTION

I, the Chairperson of the Committee on Government Assurances (2020-2021), having
been authorized by the Committee to submit the Report on their behalf, present this
Twenty-Eighth Report (17th Lok Sabha) of the Committee on Government Assurances.

2 The Committee on Government Assurances (2019-2020) at their sitting held on 31 July,
2020 inter-alia considered Memorandum Nos. 209 to 233 containing requests received from
various Ministries/Departments for dropping of 26 pending Assurances and decided to pursue
02 Assurances.

3 At their sitting held on 03 December, 2020, the Committee on Government Assurances
(2020-2021) considered and adopted this Report.

4. The Minutes of the aforesaid sittings of the Committee form part of the Report.

NEW DELHI;
05 March, 2021 RAJENDRA AGRAWAL,
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REPORT

While replying to Questions in the House or during discussions on Bills, Resolutions,
Motions, etc., Ministers sometimes give Assurances, undertakings or promises either to
consider a matter, take aCtiOI'; or furnish information to the House at some later date. An
Assurance is required to be implemented by the Ministry concerned within a period of three
months, In case, the Ministry finds it difficult to implement the Assurance on one ground or
the other, it is required to request the Committee on Government Assurances to drop the
Assurance and such requests are considered by the Committee on merits and decisions taken

to drop an Assurance or otherwise.

2, The Committee on Government Assurances (2019-2020) considered Twenty-Five
Memoranda (Appendix-I) containing requests received from various Ministries/Departments for

dropping of 26 pending Assurances at their sitting held on 31 July, 2020.

3.  After having considered the requests of the Ministries/Departments, the Committee are

not convinced with the reasons furnished for dropping of the following 02 Assurances:-

Sl. SQ/USQ No. & Date Ministry Subject
No. ; -
Il SQ No. 82 Railways : Safety Technology

dated 08.02.2017 (Appendix — II)

(Supplementary by Smt.
Aparupa Poddar, M.P.)

2. USQ No. 2315 Gilfire ~~ Regional Centre of National
dated 31.07.2017 School of Drama

(Appendix — III)







4, The details of the Assurances arising out of the replies and the reason(s) advanced by
the Ministries/Departments for dropping of the above mentioned 02 Assurances are given in
Appendices -II and III.

5. The Minutes of the sitting of the Committee dated 31 July, 2020, whereunder the
requests for dropping of the Assurances were considered, are given in Appendix-IV.

6. The Committee desire that the Government should take note of the Observations of the
Committee, as contained in Annexure-II to Appendix-IV and take appropriate action, for the

implementation of the Assurances expeditiously.

NEW DELHI;
O5 March, 2021 RAJENDRA AGRAWAL,
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Appendix-|

COMMITTEE ON GOVERNMENT ASSURANCES (2019-2020)
Statement showing summary of requests received from various Ministries/Departments
regarding dropping of Assurances and considered by the Committee on 31 July, 2020

SI | Memo | Question/Discussion | Ministry/Deptt. Department Brief Subject

N | No. References

0. -

1 (209 USQ No. 1185 ‘Railways. Freight Charges
dated 23.11.2016

2. [ 210 USQ No. 1637 Defence Department Review of Stores of
dated 25.11.2016 of Defence Military Engineering

Services

3 |2kl SQ No. 141 Corporate Affairs Corporate Social
dated 25.11.2016 Responsibility
(Supplementary by
Shri Jagdambika Pal,

M.P.)

4 212 - J{SQNe. 141 Corporate Affairs (1) Corporate Social
dated 25.11.2016 Responsibility
(Supplementary by
Smt. Kirron Kher,

M.P.)

(ii) SQ No. 141 (ii) Corporate Social
dated 25.11.2016 Responsibility
(Supplementary by

Smt. Kirron Kher,

M.P.)

5 215 USQ No. 3169 Culture Promation of Folk Art
dated 05.12.2016 Forms

6 |214 USQ No. 3595 Railways Pending Rail Line
dated 07.12.2016 Projects in UP

7 | 215 USQ No. 4617 Power Scheme to Energy
dated 15.12.2016 Security Programme

8 |[216 USQ No. 878 Social Justice and Welfare of
dated 07.02.2017 Empowerment Transgenders

9 | 217 SQ No. 82 Railways Safety Technology
dated 08.02.2017
(Supplementary by
Smt. Aparupa
Poddar, M.P.)




SI | Memo | Question/Discussion | Ministry/Deptt. Department | Brief Subject

N | No. References

5

10| 218 |SQ No. 182 Skill Development Skill Development of
dated 15.03.2017 and Women
(Supplementary by | Entrepreneurship
Shri Kalyan
Banerjee, M.P.)

11219 |USQ No. 2949 Culture Missing Official of
dated 20.03.2017 Indian Museum

12 | 220 SQ No. 248 Culture Public Libraries
dated 20.03.2017

13221 | USQ No. 3431 Railways Survey of Rail Lines
dated 22.03.2017

14 | 222 SQ No. 385 Communications | Department of | Competition in Indian
dated 29.03.2017 Telecommun- | Telecom Market

ications

15 | 223 USQ No. 4514 Railways Rail Coach Factories
dated 29.03.2017

16 | 224 | SQ No. 546 Housing and Agreement Between
dated 12.04.2017 Urban Affairs NBCC and Mauritius
(Supplementary by
Dr. Shrikant Eknath
Shinde, M.P.)

17 1. 225 USQ No. 1358 Culture Indira Gandhi National
dated 24.07.2017 Centre for Arts

18 | 226 USQ No. 1972 Jal Shakti Ground Water Level in
dated 27.07.2017 Dark Zone Areas

19 | 227 SQ No. 161 Shipping Inland Waterways
dated 27.07.2017
(Supplementary by
Prof. Sugata Bose,
M.P.)

20 | 228 UsQ No. 2315 Culture Regional Centre of
dated 31.07.2017 National School of

Drama

211229 USQ No. 2347 Culture Violation of Guidelines
dated 31.07.2017 by Lalit Kala Academy

221230 |SQ No. 243 Railways Rail Engineers
dated 02.08.2017
(Supplementary by
Shri Ram Charitra
Nishad, M.P.)




ST [ Memo Question/Discussion | Ministry/Deptt. Department Brief Subject

N | No. References

0.

231231 |SQNo. 243 Railways Rail Engineers
dated 02.08.2017
(Supplementary by
Dr. Farooq Abdullah,
M.P.)

24 | 232 USQ No. 2987 Railways Internet in Trains
dated 02.08.2017

25233 | USQ No. 3868 Housing and Infrastructure Projects
dated 09.08.2017 Urban Affairs
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COMMITTEE ON GOVERNMENT ASSURANCES
1

MEMORANDUM No. 2\

Subject: Request for dropping of Assurance given in reply to Supplementary to Starred
Question No. 82 dated 08 February, 2017 by Shrimati Aparupa Poddar, MP
regarding “Safety Technology”

On 08 February, 2017, Shri T.Radhakrishnan and Shrl S.R. Vijayakumar, M.Ps,
addressed a Starred Question No. 82 to the Minister of Railways. The text of the Question along
with the reply of the Minister is given in the Annex_ure. '

2z, During the Discussion, Shrimatl Aparupa Poddar, M.P,, raised the following
Supplementary Question to the Minister of Railways:-

"I would like to know whether the Government has conducted any survey to -
assess the safety mechanisms of railway in the last three years. If yes, the
details should be given to us.

I have written a couple of times about Kamarkundu railway gate project falling

In my constituency but this project Is still pending. The Ministry of Rallways hds "™
written a letter to the State Government to first remove the encroachment in
that area. The State Government has already cleared it but the project is still
pending" . ;

3. . Inreply, the then Minister c-)lf Ratlways (Shri Suresh Prabhakar Prabhu) stated as
follows:-

"We have decided that we will attack on them in a two-fold manner. :
We have stopped manufacturing of /LHB Coaches from 1% April Z/\/m
onwards, We wlll do retrofitting of the remalning 50,000 coaches. As

you spoke regarding Survey, we will complete the task In next four to

five years after coupling thereof. You can understand that only 10%

LHB coaches run in our country. We will work upon it.

I will look into the matter asked by you regarding your constituency. I
don't have the details with me right now."

4, The above reply was treated as an Assurance by the Committee and required to be

implemented by the Ministry of Railways within three months from the date of the reply but the
Assurance Is yet to be implemented.

2 The Ministry of Rallways vide O.M.No 2017/M(C)/442/13 (Assurance) dated 06 February,
2019 have stated as under:- :
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“Indian Railways is now manufacturing only LHB coaches since April 2018,
Approximately 10000 LHB coaches have already been manufactured till December 2018
in all Coach Production Units. Retrofitment of CBC in ICF screw coupling coaches is
resulting in severe operational issues on Indian Railways like shortage of coaches, non-
interchangeability of CBC with screw coupling type coaches etc. Further, with large scale
proliferation of LHB coaches @ about 4000 coaches per annum, conversion of ICF trains
with LHB Is taking place at.a fast pace." ;

6. In view of the above, the Ministry, with the approval of the Minister of State in the
Ministry of Railways, have reqUPsted the Committee to drop the above Assurance."

The Committee may consider.

DATED Q 6 107 )Q "’IQQ - T e—y
NEW DELHI . '
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GOVERNMENT OF INDIA -
AIMISTRY OF RAILWAYS

LOK SABHA

STARRED QUESTION NO, 82
TO BE ANSWERED ON 08.02.2017

SAFETY TECHNOLOGY

g2, SHRIT.RADHAKRISHNAN:
" SHRI S.R. VIJAYAKUMAR:

Wil the Minister of RAILWAYS be pleased to state: -

(a) whéther the Railways has decided to procure latest safety
technology on wyar footing’ In the wake of two recent derailments to
ensure passenger safety and reduce dependency on n;iar;ual systems; '

(b) if so, the details thereof and the expenditure likely to be inc;urred
thereon; ' S g

(c) the time by wh-icl‘xl the technology is likély to be put into use;
(d) whether the Railways also proposes to seek foreign assistance in

assessing and’laugmentlng safety mechanism; and s

(e) if so, the detal

Is thereof | ' -
oAty reof and the present s:_tat.us of special rallway

ANSWER
MINISTER OF RAILWAYS
(SHRI SURESH PRABHAKAR PRABHU)
(a) to (e): A Statalment is laid on thé' Table of the Hou;a

LR R
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/2 STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (e) OF

STARRED QUESTION NO. 82 BY SHR! T..RADHAKRISHNAN AND SHRI
S. R. VIJAYAKUMAR TO BE ANSWERED IN LOK SABHA ON DB 02.2017
REG&RDING SAFETY TECHNGLQGY

(a) to (c) : Ipdiaﬂ Railways accord highest priority to safety in train
operations. Conseguential train accidents have declined from 195 in
2006-07 to 135 in 2014-15-and furthér to 107 in 2015-16, Mumber of
consequential train accidents remained at a level of 95 during 2015-16
and 2016-17 (from 1°* April 2016 to 6" February 2017). Accidents Per
Million Train Kilométres, an importagt index of éafety, has come down
from 0.23 in 2006-07 to 0.11 in° 201415 and- farther to 0.10

(approximately) In 2015.16. All possible steps are undertaken on a

continual basis including up-gradation of techhoiogy to ald safe

running- of trains.

Railways are inducting modern technology on regular basis.

Safety Measures taken to reduce accidénts on Indian Railways:

Indian Railways classify accidents In the following broad categories:

i) Collisions

i) Derailments
; o 7
jiii) Accidents at Level crossings

iv) Fire in Trains 7

v)  Miscellaneous/ Other Accidents.
1. COLLISIONS:

Collision is an accident In which two trains -collide due to over

shooting of signals, fallure of signallng systems or due to human

fallures.

bl
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Measures taken 10 reduce coliisions including various. NeEW

technoiogies: : by #

Technological aids of Automatic Train Protection System to drivers

~ (loco pi‘i.d:—ts‘) ‘to avoid collisions have been progressively adopted on '

indian Railways keeping priority for ‘high density routes/ suburban
sections within the constraints of resources. These technological aids

. * . ] .
aresx ; " 1

Vigilance Control .-Device- (VbD) for avoiding collisians' and chacking
aiertness of Loco Pilots '

v Vigilance COntrul Devlde is a system provided in the locomotives..
“This davice monitors the aier'mess of the drwer through all normal

: actlons performed by him while driving, such as use of throttle
Ihandia, braking, horn, etc. If the Loco Pilot performs no action for a
certain time interval, hia gets audioﬁvisuai mdicattons, and if still, he

‘does not react, emergency hrakes get applied automatically All the

diesel and electric locomotives on Indian Rallways,have now been

provided with VCDs.

Simulator based training of loco pilots: Simulator based .training is

Weing imparted to loco pilots to improve their driving skills and

reaction time.
Automatic Train Protection (ATP) System: . .
Train Protection \Naming System (TPWS)

« Train protection and-'Warning System (TPWS) Train Protectmn and

Warhing Systenr (TPWS) Is based on proven European train control

system (ETCS L-1) Technology for mitigating safety risk arising due
to driver's error of Signal Passing At Danger (SPAD) or over-speeding

which may lead to collision.
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[J L TPWS is functional on_ Chennaﬂ to Guramidipundi (50 RXM) amﬂ
Chennai (Basin Brldge) to Arakknnam (67 R@(M) on suhurban

section of Southern Railway.
ii. Mon Suburban section of Delhi to Aara (200 RKM) and

lii. On Kolkata Metro from Kavi Subhash to Dumdum (25RKM)

section.

TPWS works have been sanctioned on 3330 RKM. In first phase, work

on Suburban sections covering 1240 RKM on Eastern, South Eastern,

Morthern, Southern and South Central Railways have been taken up for

implementation.

Train Collision A\m!dance.System (TCAS):

‘Research Deslgns " and Standards Organlzatinh. (RDSO) in

association with Indian Vendors has taken up a pilot project for

"i‘ndigenuus'development of a cost effective safety system called Train

Coliision Avoidance System (TCAS). TCAS deploys radio

communication for transmission of movement. authority from track side
to the Lucomotlue “This system ls aimed at providing capablh-ty of

preventing train accidents caused due to Signal Passing at Danger |
(SPAD) or over speeding by traln drivers. Tha syatem has a faatura uf

reﬂécting signal system in the lo_comutive cab.

After successful Proof of Concept trials of TCAS, RDSO has taken

up extended field trials of TCAS on a pilot section Llngamafmlli-'

Vlkarabad»w:adl-laldar (250, Rouite kin) section of
Afte

‘South Gentral Railway.
r completion of all field works equipment deploymenfs trials on

seven pair of passenger trains have already commenced. Safety

validation of the system has also been taken up by the Independent

Safety Assessor (ISA).
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Other Measures to Prevent Collisions
r :
+ Electrical/Electronic lnterlnckmg System with centrahzed cperatlon

of points and signals to ehmmate human failure and to replace old
" outdaterd mechanical systems Electrical/Electronic Interlocking has

been provided at 5551 stations upto December 2016,

» Complete Track Circuiting of the station to enhance safety by
verification of track occupaﬁncy by electrical means inste:}d of human

element is completed at about 5751 stations upto December 2016,

31:53"33331:"_: 7 _ 'L T 5

=

o Axle 00unter for Automatic clearance of Block Section (BPAC), to

| ensure complete arrival of train and that no left over vehicle has left

T

_in the station before granting line clear is provided on 4894 block
- sections upto December 2016. ‘
.o Interlocking of Level Crossmg Gates, to protect L.C Gate with signals

to avolid accidents has been progresswely done at 10929 gates upto

Becember 2016.

Ca Interlocking of Signallmg to Std-«ll(R)) Upgradation of interlocking . of
signalling system frum Std-l to Sﬂ:d-ll(R) at 4854 statmns has been
done as on September 2016,

+ NModified Automatic Signalling; Modified Autumati_c Signalling was
provided all Autumatlc Block algnalling Sections on North Central'-
Railway and Northem Rallway to handle train operations safely

_during fog.

2. DERAILMENTS:

Derailments are accidents where a train leaves it guided path Le.

trach.

1’2/ '
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Measures to Reduce perailments including new technnﬁagy:

" j) TRACK AND BRIDGES

s Track Renewal - Track renewal is an ongoing process which is
undertaken as and when a streteh of track becomes due for renewal
on ageucum-condltlon basis. Track Renewal works are plamned in

. advance every year and th,gelr execution is prioritized according to the
condition of track and overall a\raiiahlliw of funds ensuring all the
time that track is in a sound condition for safe runnin

© case, if any stretch of trac_k is not renewed in time due to various
reasons im:ludlng scarcity of funds, m material etc., suitable speed
restrictions are imposed {0 ' ensure . safe running of trains. The:

achievement of track renewals during last two and current year is as

undery

Year \ Physical Progress (in Km)
_ J A Target \ Achievement
201415 + w2200 \ 2424
| 201516 © 2500 \ 2794
\ 201617 \ 2668 1306
(Uptn October & 201 6)

« In order to Improve safety, modem trat:k structure conslsting oi’ Pre-

T o

stressed Concrete Sleeper (PSC), 52. kgfﬁ(]kg, 90 or higher Ultlmate

Tensile Strength (UTS) rails, fanshapad lajout on PSC sleepers, Steel
Channel Sleepers on.girder bridges is used while cartyiig olit primary
track renewals., Further it hés been decided to lay Thick web

switches, Weldable Cast Maganese Steel crossings on ldentified L
routes. Presently, percentage track laid with PSC sleepers, 60 ky

rails etc. is as under:

ahrem

s
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ITEM '  All Gauge | BG |
Track on Concrete sleeper 93.34% | | . 98.96%
Long Welded Track R 83.50% 89.12%
| Track on 52kg Rails 52.16%: 55.47%
Track on 60kg Rails i 41.01% | 43,95 %

. Technology of Alumino Thermit (AT) welds has been upgraded by

introduction of Auto weigh method, pre-heating with compressed aii'
petrol and 3 piece moulds, so as to upgrade the quality’ahﬂ reliability
of welds. _ ‘ .

. Longlrail panels.of :-.;60 VI/1 30, Lapgfnhs are being manufactured at
the steel plant to minimize number of Alumino ThermiﬂFlasﬁ Butt ks
ﬁelding joints in the trach. | ! i

.« Provision of Thick Web Switches (TWS) is plannéd for all important
routes of IR. To expedite provision of TWS, hllncu.rement of Thick Web
Switches has been decentralized to zonal railways.

¢ Indian Railways have developed désign and drawings for weldable
Cast Manganese Steel (GMS) crossmgs on e)(istmg Psc sleepera for -
60 kg 1 in 12 & 60 kg 1 in 8.5 Turnouts which elimina‘tes fish plated
joints for its connection with adjoining rails. 1t is planned to provide
‘Weldahle GMS Crossings on.all important roufes on Indian Railways.

» Head Hardeéned Ralls have been plabned-to use at -sharp curves,

‘steep:igradients ;and on predominantly freight ..rg,uté;:, with 25 t axle

4

. Tu enhance asset reliability of rails, pollcy guidellnes have been

AL e L rdnan i s e e masTh aan K e pi.,,

‘issued to zonal railwaya. “AY Welding ‘of ralls is biéiiy rEtlm:ed and

Flash Butt Welding of ralls is increased to reduce weld failures.

7
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Ulirasonic Flaw Detection (USFD) Testing of RailsMelds :

— ¥ 3 f '
Analogue type of machines for Ultrasonic Flaw | Detection (USFD)

which are more reliable. Presently USFD testing is being carried out

as per laid down frequency.

Progress of USFD testing during current year and previcus three

years has been as under :

YEAR TARGET IN TRACK Pnoqaéss IN |
' KILOMETERS TKMS
(TKIMS) ' |

2013.14 : 358255 Tt T 353067

201415 347205 T 356268

201516 | - 363634 | 364356,

201617 '265_‘1677 285334

(upto December 2016) I .

Vehlcular USFD System, Self Propélled Ultrasonic Rall Testing (SPURT
Car): .

Decision to use Vehicle b;nund USFD testihg'has been.taken to ensure
faster as well as more reliabl;e tesfl'ng, as It would cover larggr Cross-
sectional area of rail. One tender ha‘sl been calied by Northern Ral'l\}vaj,'f
for 30400 Tkm of USFD-testing on Rajdhani routes between New Delhi-
Mugalsarai and New Delhl- Rétlam sections of Indian Railways. Inltlally-
6 nos. SPURT (Self Propallad Ultrasonic Rall Testing) Cars will be
I used for USFD testing of ralls on Indian Rallways. Procurement of

these 6 nos. SPURT cars have been included In Rolllng Stock Program
2017-2018 at total cost 0of7186.24 crores.

. w

b

g 8

T T T T T I T N Y T e AT T T T e e T

T L TS e e L T T LS T T s



-

) | - o=gE

o An re&aboi‘a'te schedule of mspections of track has heen laid down for
Keymen, Nate, Junior Engineer (Permahent-way}, 5%,=ctwn Engineer
(Permanent—way), Assmtant Engmeer and Dﬂvlsional Engineer. Higher

" officials not only conduct techinical inspections but also keep check on
quantity - and quality of inspec'tions' conducied by their juniors.
similarly, a well defined system exists for inspet:tigin for bridges.

» Electronic mmmtormg of track geometry is carried out 'with Track
Recording Cars (TRC) and Portahle Oscillation WMonitoring (OMS)
Systems to detect track geumetry- defecfé for planning maintenance as

~per laid down frequency based on Gruss Wiilion Tonne (GMT) of the
. section. » ‘
Further, two more TRCs wlth axie box n&uunted accelerometer with
video recording have been included in Rolling Stock Program 201718
at a cost of X39.2 crores. | |
Maintenance mputr are given to frack and bndges as per réquirement

noticed during manual mspegtlons, TRC & ONIS runs and USFD testing

to keep track in safe c-unditiun.
Composite Sleepers:

Based on the performance of composite sieepers during field trials and
on nlec'zomm.endation of a speclal committee, composite sleepers have

-

been adopted for regular use over IR to he used malnly over steel
girder bridges. Accordingly a global tender for _‘.i!'\-'lanufacturing and, )
Supply" of 2.53 lac composite sleepers to. various Zonal Railway by
setting up plant in India, under ‘*Make in India policy” has bee.n-invited,

which Is due for opening on 20. 02 2017.

Trial of Ultrasonic Broken Rall Detectlon System (UBRDS) for detection

of in service Rail & Weld Failure: .

..‘\\.

s e
(6



il | s

@Ul’trasonic Broken Rail Detection Bystem (UBRDS) used by South

21 -

"gfrican Railway is under trial on Northern Railway a%nd Npr‘t'h Central
Réilway since November 2016. This system works on principle of
guided Ultrasonic waves and interrogates continuously welded rail in

sections up to one kilometer long using ultrasound waves, and rgpprts

breaks at time intervals down to a few minutes.

The approx. Cost of trial for above 50 KM Traclk Length is USD 333496

. (%5.56 Cr). The locations of trial are as under :

|'sN | Railway | Major Block Sections . Km

: Section _ From To ,
1 Northern | Moradabad - | Roorkee- 1559 1584
Railway | Saharanpur | Hindon Cabin ' |
: (Up line) r
2 North Allahabad- Bamhraul- 835 860
Central Kanpur Bharwari (Up ,
Railway | Section Line) , i

¢ Modern Bridge lnspectlon and Management S'ystemr‘ Modern bridge
insl;ectlun and management system has been adopted, which
includes non-destructive testing technigques, under water

'inspa_ctions, intelligent water level .monitn‘ring‘_ system, Imlapping'
unknown foundations and integrity testing, etc. |

« Patrolling of Railway Tracks: During adverse weather conditions

patrolling of railway tracks including night patrolling is carriéd out at

vulnerable locations regularly.

 Centre Buffer Coupler: Progressive fitment of tight lock Centre Buffer
Coupler (CBC) in lieu of screw coupling on new manufacturing of ICF
deslgn. coaches has been carried out wifh a view to prevent the
coaches from climbing over each other in unfortunate event of an

accident. So far, 2900 Linke Hofmann Busch (LHB) c'oaches,‘425
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Hybrid Stainless Stesel Icoachues and 1340 Conventional ICF Design
Coaches have been man’ufabtured with Centre éﬂuﬁer Couplers.
Design of CBC hés been upgraded to mitigate problem of jerks during
acceleration/deceleration of trains.

Proliferation of LHB coachés for improving Safét_y: A policy decision
has been taken to manufacture only LHB coacheé from 2018-19
eonwards, It has been decided to completely switchover to
production of LHB type coaches in future. It has been decided to
manufacture 3025 LHB coaches in 201819 as against 1697 LHB
coaches In 2016-17. LHB type coaches have interior crashworthy
and anti climbing feaﬁ:res. H-‘i'therto these coaches were inducted
into premier seﬁiqe.s such as Rajdha:ii, Shatabdi and Durantoes but
now these are also being inducted into Mail & Express trains as well.
Thus proliferation of LHB coaches and dévelupment of new variant
coaches on. LHB deélgn,platform. WOuld enhance safety in train

operation in the long rumn.

« Retro fitment of CBC on ICF coaches: A policy decision has been

7

taken to retro fit CBC ICF coaches i}n"'a phased manner. The inherent

anti-climbing features of CBC will ﬁm\rent overriding of coai:_hes- one

~over the other.

» Progressive use of Alr springs: To malntain constant height at |

. variable load, air spring are being used i1 secondary suspension of

EMU/DMU coachés. These springs shall also be ‘In'trddui:ad In

malnline and LHB coaches to enhance safety and reliability. ‘

3. MEASURES TAKEN TO CURB UNMANNED LEVEL CROSSINGS

ACCIDENTS (UMLC):

To Curb Accidents at Unmanned Level Crossings elimination of UMLCs

through various means has been attempted:

i



=i, W
s

'y
&

i

: g ’ i

e

o 1t has been dvacédaad to progressively eliminate aﬁﬂiﬁnmama@d level

R

AR
e
P e o

e
g?_’ge—_.
At 1o,

crossings by (i) clnslng unmanned cmssﬁngs having NILineglignble

Train Vehicle Units (TVUs), (ii) merger of unmanned level crossing

o
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with nearby unmanned/manned gates or Road Under Bridge or Road
Over Bridgel or Subway by construction of diversion road, (iii)
provision of Suhwaysmoad ‘Under Bridges. The Unmanned Leval
Crossmgs which cannot be eliminated by the above meaqé, will be
' progreasively manned based on the vuluma of rail road traffic (TVU)

and visibility conditions.

Total No. of Level crossings on Indian railways (as on 1-4-2016)

on Broad Gauge (BG) | i 6388 nos.
On Metre Gauge (MG)/Narrow Gauge (Né) : 2952 no?,.
Total | : 9340 nos.
Target for elimination of UMLG In 201617 14I40 nos.

" Year wise elimination UMLC (in nos.)

.2013-14 ¢ 201415 2015-16- 2016-17 Upto December 2016
1102 1148 1253 - 992

It has been armouncad in the Rallway Budget 2016-17 that Indian
Railways will eliminate all ex’lsting UMLCS on dG within the next 3-4

& years.

» Containing the proliferation of Level crosslngs- (LCs) at source: A
policy decision has been taken not to permlt any new LC either on
existing line or any new line/ gauge conversion to he commissloned

henceforth, However only In exceptlonal cases, retention of u.nmannecl
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LCs on new line or gaugs conversion can be permitted with the

|
approval of Railway Board. _ I
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. Ensuring Basic Infrastructure:

» Provision of basic infrastructure on all unmanned level crossings

which includes provisfon of appropriate \iisibility, width, gradient;
level surf:ace on either side from centre of the nearest track, whistie
boards, road wamlng boards, surfiace of the appreach rogd and speed
breakers/rumble strips as per laidl down standards.

» Pericdic inspection of such crossings to ensure the above and for

taking correctwe action, if any.

. Instructions have also been issued to zonal rallways to install a 2™
Whis*&le Board -(Repeater) for level crossings at a dnstance of 250
meters in advance of the level crossings for the .loco drivers to
whistle while approaching UMLC/ MLG to warn the road users.

Education of road users: -

« Social awareness campaigns to educate road users with the use of
various print and electronic media for observance of safe practices
prescribed in Motor Vehicles Act and indian Railways Act and joint

mbush checks along wlth civil police to counter misadventure in

front of approaching trains.

. Zonal railways have also been advised~to deploy Gate Mitrm‘ Gate.

" Counselors to counsel the road vehicle users for observance of safe
practice while negotlaﬁng UMLCs. A on 1® April, 2016, about 4326

Gate Mitia/Cotindeiois Have beén deployed on \ndfan Raﬂways'

4. WEASURES TAKEN TO PREVENT FIRE IN TRAINS
. Impruvmg Fire Retardancy in Caoches-
Coaches are being provided wlth fire retardant fumlshlng materlals

such as Fire retardant curtains, partitlon panelling, roof’ ceili

ing
vre /3 ]._._
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i flooring, seat and berths along wi_th,cushﬂunlng material and seat
(ccwers, Windaﬁs and UIC Vestibules etc. The splacifi!patiuns of ‘these
items are being upgraded from time to time as as a part of continual
improvement. In the recent past, another parameter called ‘Heat
Release Rate (HMRRY has been added in the material specification of
all major interior furnishing matevials used in coaches as per latest
European nomnms. |

s Provision of Automatic Flm and Smoke Detection System in Coaches:
Automatic Fire and Smoke Detection System has been provided in
-200 coaches running in 9 rakes. As per the latest specification the
alr brake system has been Interfaced wnth the Fire and Smoke
Detection System for stopping the train in emergent sntuatmu

« Provision of Water mist type Fire Suppression in pantry cars and

power carst
Power cars and Pantry cars are relatwely movre Iprone to fire and
therefora Fire suppression system based on water—-mist technology

has been decided for a limited numbers of coaches before large scale

proliferation.

+ Provision of  Fire Extingulshers: Dry chemical powder type fire
extinguishers are Ibal'n._g provided In all malnlina Tralns, These are
portable fire extinguishers and are easy to use by on hoard staff or

passengers in case of emergency. Fire extingulshers are being

: _ ! .
provided in all Air-conditioned coaches, Second class - cum - guard

and luggage- van, Pantry cars and train locomotives.

» Use of improved materials for eleetrinal“ﬂt.tlngs and-fixtures such as
MCB, light fittings, terminal boards, connectors, etc.

« Inspection of Electrical 8 LPG Fittings In Pantry Gars: etailed

Instructions have heen Issued to zonal railways for obsarvance of

QLY
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safe practices in handling of pantry cars and for ensuring periodical

inspection of electrical and LPG fittings in the panﬁry cars.

 Publicity Campaigns: Intensive publicity campaigns to prevent the

trévemng puhiic-ﬁrom carrying inflammable goods are regularly

undertaken.

Expenditure for safety is in-built in various relevant plan-heads of -

Ra:lways. An assessment of the Ministry Indicates thef fullowmg

expenditure on safety:

(%. in crores)

Actual 2015-16 Revised Estimate Budget Estimate
| 201617 201718
45516 : 63063 . 69530

(d) & (e): Yes, Viadam. Mmistry of Rallways has entered into

Memorandum of Undemtandingsfﬂgreements with Canada, Japan

Russia and Italy for technical cooperation in rail sector, which inter

alia include rﬂllway safew as one' of the cooperatlon areas. On

invitation of Minlstry uf RaﬂWays, safety experts from Korea hava

visited lndia from 15 01 2017 to 24 01.2017 to review and discuss

' various safety ami operational practices. A Japanesa delegation

comprising of track and signal experts have also come to India on

09.01,2017 to share their expertise on safety. On 31" of January, 2017

an- Memuramlum of Understanding.{(NOU) haa been algned hetween

Indian Rallways and jtaly for- cooperatlnn on varlous subjects Including

railway safety.

...f%/ﬂ_
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o In the Bucﬂget 2017-18, setting up of a ‘Rashtriya Rail Sanraksha

Kosh" (RRSK) has heen announced with a corpus of %1 lakh crores oiff&r
a period of 5 years. A provision of 20, 000 crore has been made in
Budget Estlmate 2047-18 towards ‘RRSK’ to fund e¢ssential safety
works. These funds will be used for modernization of track, rolling
stock, acquisition of vehicle based USFD machines, on board rolling

stock monitoring systems . and proliferation of other safety

) technologies.

kel kkR
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(Q. 82) |
SHRI K.C.. VENUGOPAL : Hon. Speaker Madam, rail accident is one of the
major concerns of the people of India, The hon. Minister of Railways knows that
recently a series of accidents have happened which caused loss lof lives, In Kerala,
in my own constituency, one derailment has happened. Track renewal is the work
of utmost priority which has to be done for addressing these accidents. In the
Committee on Gcljvernmcnt Assurances, we have got an answer from the Railway

officers that the Railways need Rs. 1,85,000 crore for track renewal and safety

- measures. But the Finance Ministry replied that they have no money and the

Railways themselves have to find out resources.

. In the last Budget presented by the hon. Finance Minister, Rs, 1,00,000
crore was given for safety measures which was not in the Budget but which he
anticipated will come from cxtré budgetary resources. In Kerala oniy, within 100

kilometres, there are 203 patches in the track itself.  How can the people rely on

-the Railways? Thcrefore my question is whether the Minister would ensure that

track renewal is given highest priority instead of the bullet train, We. have to give
priority to track renewal in the country. So, I would like to know whether the
Minister would give top priority for safety, cspecially for track renewal,

SHRI SURESH PRABHU: Madam, I want to put this issue into perspective, Thig

is not an issue to score political points,

There have been accidents earlier and we want to ensure that there would
not be any accidents in the future That is our mission, our hope and our w1ll |
thank the hon, Prime Minister since for the first time we have set aside not a small
amount but Rs. 1 lakh crore, I wish my friend who is a Professor has gone through
the paper where it is already provided in the Budget, It is Rs. 1 lakh crore for five

years at Rs. 20,000 crore per year, This amount would be spent on safety-related

works.

24
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As I said, I want to put the issue into perspective. The number of accidents
in Indian Railways is 0.1 per million train kilometres, which is bthe globally
accepted indicator of safety. Tt was 0.23 in 2005-06; it has come down to 0.1,

~which less than half in the current situation. Therefore, it is true that the number of

accidents have come down.

Recently we have noticed that the only kind of accidént waé derailment,
First, let me answer this question. We have provided Rs. 1 lakh crore; out of which
track renewal, about which you have asked a question directljz,“ is to be in the
region of Rs. 5,000 crore per year. We had increased it in 2016-17 to Rs. 6,700
crore; the 2017-18 Budget, which 1 hope all of you would pass in the next few
days, has Rs. 10,000 crore for track rencwal. I am very confident that the entire
'Itraclc renewal would be_completed. We are not relying only on that because this is

an.old way of looking at it.

We are using the utmost highest form of technology which is probably one.
- of the best in the world. We had talked to five countries, namely, Japan, Korea,
Italy, France and Germany. Their delegations came immediat&y after the
accidents, thanks to the diplomacy.|We must understand the relationship. When
the accident took place, thanks to the diplomatic initiatives of the hon. Prime
Minister, those countries sent their delegations immediately without expecting
| anything. We are using ultrasonic flaw detector testing which will ensure that
track cracks would be known even beforehand, SPURT cars which Wiil locate
whether there is any problem and automatically they will then do a detailed
investigation, trial of ultrasonic broken rail detection system which is already set
up in two zonal railways on an experimental basis at a cost of Rs. 10 lakh per
kilometre which is embedded into the system. There are other things also but I am
just conﬁniﬁg to track renewal.
1 want to take this House into conﬁdenlce and tell you somethihg which is

really worrying. In the last few days we have been noticing some unusual activity.

Even today you must have read it in the newspaper. In the last one year, there have

ey
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been seven bomb blast attempts, 58 cases of sabotage,|and three cases of track
tarﬁpering attempt to sabotage which we were able to preizvcnt. Luckily in many of
these cases, alert railway people and others have helped us to avoid Serious
accidents. But we have not taken lightly whichever accidents have taken place. We
have already set up an investigating agency. The NIA is investigating into this.
You must have read in the newspapers reports that they have arrested some
people. We are going into the root cause to prevent it.

We are at the same time ma]cing éystémic changes to ensure that first of all
we will provide enough money for track renewal, we would provide enough
money on an on-going basis for a five-year progrzﬁnme for the overhauling of the
safety mechanism, and at the same time use mechanisation in a big way. All of
this is a part of our overall strategy.

We have created a safety cess. We are ﬁsing new technologies. At the same
time, there is an on-going process where we have a massive programme of each’
and every employee getting himself accustomed to what safcty drills he should
follow. All the unions were involved; each and every employee participated in
this, The whole idea is to gear up the entire organisatioh to face these challenges,

I understand, it is a big issue and therefore I have taken the House into
confidence. When this accident toﬁk place in Kahpur we had set up a multi-
disciplinary agency to look into it, Forensic is an 1mp011ar1t element of 1t The
Railway Protection Force which has no wings - I would like to announce today
and I have already directed the DGRPF — will also go into forensic. We have
already roped in Dr. Vyas of the Gujrat Forensic Sciences University baséd in
Gujarat and we are definitely working on a completely comprehensive study. So,
let me assure you that this is an important issue and at whatever cost safety will be
accorded number one priority. IWe are doing that. We are not just saying that we
are putting iﬁ money where it is needed. Safety Fund has also been created, I

hope all of us will work together to ensure safe and good travel for all the rail

users keeping politics aside.
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SHRI CHOUDHURY MOHAN JATUA : Thank you Madam, Speaker for
allowing me to ask a supplementary. Madam, I come from the Southern most part
of West Bengal, that is the Sunderban.

Sundérban is' neglected in terms of development in different sec‘cors,lmore
particularly in cérmnupication, ‘Railway stands in the way of having a good

communication in the area. In 2009, when Kumari Mamata Bénerjee was the

Railway Minister, she introduced a number of projects in Sunderban area. I am

not mentioning all the programmes. Though some surveys were also conducted in

many cases nothing has been done thereafter, One of the proposals was extension

of Namkhana-Chandannagar-Bakkhali line, which is hardly 18 to 19 kms. long,
Money was also sanctioned for work up to Chandannagal and some work was also
started on this line when Kumari Mamata Banerjee was the Rallway Minister but
thereafter nothing has been done. It is abandoned totally.

HON. SPEAKER: The Question is on safety

SHRI CHOUDHURY MOHAN JATUA : I know, Madam, we are d15011531ng -

about the safety measures of the Railways, It is good that we are discussing the

safety measures,

HON, SPEAKER: We will have a dlscusmon on this,

SHRI CHOUDHURY MOHAN JATUA : It is good that the hon. Railway
Minister has taken a lot of action on safety matters but in my Sunderban area thcxe

is no railway line, and so, there is no question of safety, So, let there be some rail

line first. Some action was taken, money was also allotted, but thereafter nothing

has been done.

A STeAst @ Xel gore N gwe) @l B
SHRI CHOUDHURY MOHAN JATUA - So, I would like to know from the

Railway Minister as to when the action will be taken up so that the work on

~ extension of this 19 km rail line can start and can be completed.

-



HON. SPEAKER: It seems you do not have any question to ask on the safety
measures.

SHRI SURESH PRABHU: Madam, we have considerably increased the allocation
for the State of W.est Bengal. In the course of last three Bﬁdgets many new lines
have been included. Sunderban, of course, is one of the most sougﬁt after place.

One-third part of Sunderban is in India and two-third is in Bangladesh. So, it is an

- important place and we will consider it in consultatloﬂ with the State Govemment

SHRI BAIJAYANT JAY PANDA Thank you Madam, SpealceL I want to raise a
very spcmﬁc aspect of safety. The hon. Minister has given a comprehensive reply
and mentioned unmanned level crossings. But there is a problem with manned
level crossings also where the road traffic has become so much that they are
blocked for many hours. For example, in Tangi, in my constituency everyday
about three to four hours the crossing is closed and at a time for about 45 minutes.

People get so frustrated, they wriggle under the crossing and are exposed to safety

* threats.

Rallways in collaboration with the State Govc—:rnmcnts has bcen jointly
funding railway over bridges. 1 rqcently conducted a review with the Works
Department of my State. Madam, 20 railway over bridges are under construction

but they told me that the work is halted because although the State has given its

.funding the Railways funding is not proportionately made. I thank the hon. Prime

Minister that in this Budget Rs.1 lakh crore has been made available for safety.
Will the hon. Minister commit that wherever railway over bridges are needed, they
will be expedited and where funding is pending from the Railways he will
expedite it? '

SHRI SURESH PRABHU: Madam, I am little surprised. My good friend has
said that the Railways funding has not been provided. I will have to go into the
specific case but in most of the cases the problem is the other way round. We
provide the funding but the Staté Government does not come forward. So, I really

appreciate that and probably it is because Odisha has got 400 per cent more
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allocation. The Chief Minister of the State has publicly appreciated many times
the amount of allocation made. Probably, paft of that cc’;uld have come here byt [
will definitely look in.to this.

The broader issue is, as you have said, manned level crossings are
necessary for safety reasons, Manned level crossing is the historical reality, The
population was settled along the railway tracks much after the railway was built,
So, it is a real issue, a part of urban planning issue. 1 think we need to take a
broader view taking into confidence the State Go.vernrnent-; in terms of larger
planning issue. I will lool;: into this specific case as it has come from you.
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GOVERNMENT OF INDIA - frmeoewne
i MINISTRY OF CULTURE s
S o [P

. LOK SABHA |

UNSTARRED QUESTION NO. 2315
TO BE ANSWERED ON 31.07.2017

REGIONAL CENTRE OF NATIONAL SCHOOL OF DRAMA

2315. SHRI M.MURALI MOHAN:

Will the Minister of CULTURE be pleased to state:

(@) whether the Government is. considering to open a re

. gional officéXchapter of
National School of Drama at Rajahmundry, Andhra Pradesh ;

1
\

(b) if so, the detailsfthereof; and

(c)  the time by which it is likely to be opened?

-+ MINISTER OF STATE (IC) FOR CULTURE & TOURISM

(DR. MAHESH SHARMA)

ANSWER

of Drama (NSD) an
onsidered the proposal
glonal Centre of NSD at
érated on the Issue at

(a)to(c): A Sub-Committee constituted by National Schogl
autonomous organisation under Ministry of Culture ¢
from Government of Andhra Pradesh for opening of Re
Rajahmundry, Andhra Pradesh. The Committee delib
length and observed that the degree/diploma/certificate course proposed to be
offered at Regional- Centre will not be recognised until & unless NSD ‘has legal
status by declaring it as an Institution of National Importance by special
leglslation. Eﬂle proposal to declare NSD_ as an_Institution of National
Importance is under active consideration of tha Government, JHence, the /

. Committee suggested that the matter regarding chnfng of NSD's Centre in
] Andhra Pradesh may be deferred till such time the status of Institution of
National Importance is granted to NSD. - .
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The Committee sat from 1100 hours to 1155 hours in Committee Room "C"
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Appendix-1V

MINUTES

COMMITTEE ON GOVERNMENT ASSURANCES

(2019-2020)
(SEVENTEENTH LOK SABHA)
ELEVENTH SITTING
(31.07.2020)

» Parliament House
Annexe, New Delhi.

PRESENT

Shri Rajendra Agrawal - Chairperson

MEMBERS

Shri Nihal Chand Chauhan
Shri Ramesh Chander Kaushik
Shri Kaushalendra Kumar

Shri Ashok Mahadeorao Nete
Shri Santosh Pandey

SECRETARIAT
Shri Pawan Kumar - Joint Secretary
Shri Lovekesh Kumar Sharma - Director
Shri S.L. Singh ' - Deputy Secretary
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At the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them that the sitting has been convened to consider 25
Memoranda containing requests received from various Ministries/Departments for
dropping of 26 pending Assurances and for taking oral evidence of the representatives
of the Ministry of Home Affairs regarding pending Assurances. The Committee then
took up the said 25 Memoranda (Memorandum Nos. 209 to 233) for consideration for
dropping or otherwise of the relevant Assurances. After considering a few Memoranda,
the Committee authorized the Hon'ble Chairperson to decide the Memoranda. The
Chairperson subsequently decided to drop 24 Assurances as per details given in
Annexure-I* and to pursue the remaining 02 Assurances as per details given in

Annexure-II for implementation by the Ministry/Department concerned.
XXXXX XXXXX XXXXX YO XXXX

The Committee then adjourned.

* Not enclosed
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Statement Showing Assurances

COMMITTEE ON GOVERNMENT ASSURANCES NQH@-NQNO

Annexure-II

sitting held on 31.07.2020

not nﬂommmn_ by the Committee on Government Assurance (2019-2020) at their

Subject

S.No. Memo SQ/USQ No. and Ministry/ Remarks
No. date Department
1 217 SQ No. 82 Railways Safety The Assurance pertains to 3 matters viz. survey to
mmﬁmm - Technology assess the safety mechanism of railways,
Am_..ﬁﬁ._m_jm:ﬁmq retrofitting of Integral Coach Factory (ICF) coaches

-by Smt. Aparupa

uoa_amb M.P.)

as Linke Hofmann Busch (LHB) coaches and
execution of Kamarkundu Railway Gate Project.
The Ministry has informed the .n.o_:::#mm that
momt.m.‘.mmo: _.oﬁ Hn_.._u trains with LHB is nm_nm.:m u__mnm at
a fast pace. Io?mc_mﬂ the Ministry has not said
anything in mmﬁmﬁ
Kamarkundu Railway Gate Project. Thus, the

regard - to survey and
Ministry's submission for dropping of Assurance
lacks justification. The Committee feel that once an
Assurance is given, it should be brought to its
logical end. The Committee desire that the Ministry
should also pursue the matter regarding safety
survey m.nn_ Kamarkundu Railway Gate Project in a .

time bound manner with concerted efforts so that
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Aplendix -V

MINUTES

COMMITTEE ON GOVERNMENT ASSURANCES
(2020-2021) .
(SEVENTEENTH LOK SABHA)
FIRST SITTING
(03.12.2020)

The Committee sat from 1100 hours to 1215 hours in Committee Room 'B’, Parliament House Annexe, New
“ Delhi.

PRESENT
Shri Rajendra Agrawal -  Chairperson
MEMBERS

Shri Ramesh Chander Kaushik
Shri Kaushalendra Kumar

Shri Santosh Pandey

Shri Pashupati Kumar Paras

S Y

SECRETARIAT

Shri Pawan Kumar - Joint Secretary
Shri Lovekesh Kumar Sharma - Director
Shri S.L. Singh - - Deputy Secretary

Gl ey

WITNESSES

XXXXX XXXXX XXXXX XXXXX XXXXX XXXXX

At the outset, the Chairperson welcomed the Members to the sitting of the Committee and
apprised them that the sitting has been convened to (i) chalk out future programme of the Committee;
(ii) consider and adopt 14 draft Reports; (iii) consider 25 Memoranda containing requests received from
various Ministries/Departments for dropping or otherwise of 61 pending Assurances; and (iv) take oral

evidence of the representatives of the Ministry of Civil Aviation regarding pending Assurances.

2 Thereafter, the Committee took up for consideration -and adoption the following 14 Draft
Reports:-

(i) Draft Seventeenth Report (17th Lok Sabha) regarding ‘Requests for Dropping of
Assurances (Acceded to)’;

(i) Draft Eighteenth Report (17th Lok Sabha) regarding ‘Requests for Dropping of
Assurances (Not Acceded to)’;
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(i)  Draft Nineteenth Report (17th Lok Sabha) regarding ‘Review of Pending Assurances
Pertaining to the Ministry of Power’;

(iv)  Draft Twentieth Report (17th Lok Sabha) regarding ‘Review of Pending Assurances
Pertaining to the Ministry of Youth Affairs and Sports (Department of Sports)’;

(v) Draft Twenty-First Report (17th Lok Sabha) regarding ‘Requests for Dropping of

. Assurances (Acceded to)’;

(vi)  Draft Twenty-Second Report (17th Lok Sabha) regarding ‘Requests for Dropping of
Assurances (Not Acceded to)’;

(vii)  Draft Twenty-Third Report (17th Lok Sabha) regarding ‘Review of Pending Assurances
Pertaining to the Ministry of Chemicals and Fertilizers (Department of Fertilizers)';

(viii) Draft Twenty-Fourth Report (17th Lok Sabha) regarding ‘Review of Pending Assurances
Pertaining to the Ministry of Defence (Department of Defence)’;

(ix)  Draft Twenty-Fifth Report (17th Lok Sabha) regarding ‘Requests for Dropping of
Assurances (Acceded to)’;

(x) Draft Twenty-Sixth Report (17th Lok Sabha) regarding ‘Requests for Dropping of

: Assurances (Not Acceded to)”;

(xi)  Draft Twenty-Seventh Report (17th Lok Sabha) regarding ‘Requests for Dropping of
Assurances (Acceded to)’;

(xii)  Draft Twenty-Eighth Report (17th Lok Sabha) regarding ‘Requests for Dropping of
Assurances (Not Acceded to)";

(xiii) Draft Twenty-Ninth Report (17th Lok Sabha) regarding ‘Requests for Dropping of
Assurances (Acceded to)’; and

(xiv) Draft Thirtieth Report (17th Lok Sabha) regarding ‘Requests for Dropping of Assurances
(Not Acceded to)'.

3. The Committee adopted all the above mentioned 14 Draft Reports without any amendment and
authorized the Chairperson to present the Reports at a later date.

The Committee then adjourned.
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Appendix -
COMPOSITION OF THE COMMITTEE
ON GOVERNMENT ASSURANCES*
(2019 - 2020)

SHRI RAJENDRA AGRAWAL = Chairperson

MEMBERS

Shri Sudip Bandyopadhyay
Shri Nihal Chand Chauhan
Shri Gaurav Gogoi

Shri Nalin Kumar Kateel

Shri Ramesh Chander Kaushik
Shri Kaushalendra Kumar

Shri Ashok Mahadeorao Nete
Shri Santosh Pandey

Shri Pashupati Kumar Paras
Shri Parbatbhai Savabhai Patel
. Shri M.K. Raghavan

. Shri Chandra Sekhar Sahu

- Dr. Bharatiben Dhirubhai Shyal
Smt. Supriya Sule

©END U WN

el el el S
FEAE

SECRETARIAT

i Shri Pawan Kumar - Joint Secretary
2 Shri Lovekesh Kumar Sharma - Director
3¢ Shri S. L. Singh - Deputy Secretary

* The Committee was constituted w.e.f. 09 October, 2019 vide Para No. 609 of Lok Sabha Bulletin
Part-II dated 09 October, 2019 . _
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